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Title: Discussion on Demands for Grants No. 19 to22 under the control of Ministry of Defence for 2017-18.(Discussion not concluded)
HON. SPEAKER: Now, the House will take up discussion and voting on Demand Nos. 19 to 22 relating to the Ministry of Defence.

Hon. Members present in the House whose cut motions to the Demands for Grants relating to the Ministry of Defence have been circulated may, if
they desire to move their cut motions, send slips to the Table within 15 minutes indicating the serial numbers of the cut motions they would like to
move. Only those cut motions in respect of which intimation is received at the Table will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In case any Member finds
any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table immediately.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column of the
Order Paper be granted to the President, out of the Consolidated Fund of India, to complete the sums necessary to defray the

charges that will come in course of payment during the year ending the 315t day of March, 2018, in respect of the heads of
demands entered in the second column thereof against Demand Nos. 19 to 22 relating to the Ministry of Defence."

Demands for Grants (General), 2017-18 in respect of Ministry of Defence submitted

to the Vote of Lok Sabha
No. of Name of Demand Amount of Demands for Grants submitted
Demand
to the Vote of the House
Revenue (Rs.) Capital (Rs. )
19 Ministry of Defence (Misc.) 27743,95,00,000 5488,69,00,000
20 Defence Services (Revenue) 195309,04,00,000
21 Capital Outlay on Defence 86339,95,00,000
Services
22 Defence Pension 85737,31,00,000

HON. SPEAKER: Shri Jyotiraditya M. Scindia to speak on the Demands relating to the Ministry of Defence, but he has walked out.

So, Shri R.K. Singh, now.

SHRI R.K. SINGH (ARRAH): Thank you, Madam hon. Speaker, for giving me an opportunity to speak on the Demands for Grants relating to the
Ministry of Defence, which is a very important subject for our country.

Madam, for our party, the nation comes first; and the national strength, rashtrashakti -- comes before all. That is an article of faith with us, with our
party. That is what distinguishes us from every other party.

QOur policy is to build up a military capability, which will be capable of defending our interests on the borders, on the seas, in the air. Our policy gives

primacy to this aspect. For this, we will provide whatever sums are necessary. Whatever finances are necessary will be provided. Money will never
be a constraint in building up our capability. That is our policy. If we need to economize, we will economize in other spheres, but not in Defence. For
us, national defence, national defence capability is of primary importance.

Hon. Madam Speaker, we live in a security context which is very difficult. To the west, we have an implacable enemy. We have fought four wars with
that country. Even now, it persists in trying to hurt us by using irregulars and terrorists. Its military capability does not compare with ours. I do not
think that its military capability will be able to survive a prolonged conventional war. For that purpose, it has started inducting, according to reports,
Tactical Nuclear Weapons amongst its forces. Now, that is a very dangerous sort of move.

I think, we need to make it clear to our probable adversary in the west that any use of nuclear weapons, whether tactical or strategic, will at once
invite a strong nuclear response, an overwhelming nuclear response. That is that message we need to convey to them.

To the north, we have a very strong enemy. We have an unsettled border to the north. All our attempts to stabilize that border, to even draw up the
Line of Actual Control have failed because of the obduracy of China. We just do not see any evidence of China wanting to even draw up or even
agree on a Line of Actual Control. Now, that puts into question its intentions. Its intentions are something, which we need to be very careful about.
Its capability is something, which we need to be very careful about also. It has a very strong Army and it is in the process of modernizing it. They
are reducing the strength of their military but they are developing it, modernizing it and making it stronger and more modern. They are expanding
their Navy. They are constructing nuclear submarines and also aircraft carriers. As of now, they have only one aircraft carrier, which is equal to ours.
But they are bent upon force projection.

Madam Speaker, they have set up bases, I would call them, all around us. They have a base at Djibouti. They have modernized that port. They had
to constructed the Gwadar port in Pakistan. That port is nominally said to be a civilian port, but PLA navy ships regularly call on that port with
marines on it. The strength of marines is going to be increased at Gwadar. Similarly, they have modernised a port in Sri Lanka. All these are
attempts at encirclement or estabilishing a presence in the India Ocean or around us in our periphery. We need to take cognizance of this.



We need to keep in mind the fact that there is a very great friendship between our two adversaries. Therefore, we have to be ready for a two-
front war. We have to be ready for a war in which both of our adversaries collude with each other. Therefore, our security context is difficult.

We have to strengthen our forces keeping this security context in mind. As I said, money is never an issue insofar as Defence is concerned.
We have always provided funds as required and we will continue providing more funds. The only difficulty which we will need to address is the
capability of the Defence Forces to absorb those funds in expediting our procurement processes, etc.

Our modernisation and strengthening of our forces are proceeding apace. For our Army, in the year 2016-17, we concluded agreements for
procurement of howitzers, missiles, rockets, etc., for about Rs. 11,800 crore and more are under negotiation. In the Army, Madam, we have
undertaken modernisation of the whole gamut of our capabilities starting from an individual soldier. The bullet-proof jacket was an issue. We have
authorised procurement of more bullet-proof jackets. We have also floated our RFPs for modern bullet-proof jackets with better protection which will
cover more of the body. We are procuring modern sub-machine guns, carbines, under-barrel grenade launchers, ATGMs for the infantry. We have
already inducted our Arjun Tanks. The progress of the trials of Arjun Mk-2 is very satisfactory. I think, the induction of Arjun Mk-2 will start very
soon.

Our process of building up our capabilities in the Eastern sector is going apace. We are raising a corps in the Eastern sector and that is
progressing satisfactorily. We have also operationalised a large number of Advanced Landing Grounds in the Eastern sector We are stationing
Sukhoi Su-30 there. We have also increased the use of drones in the Army so as to increase battlefield awareness. We have increased the availability
of battlefield surveillance radars to increase the situational awareness. We have a comprehensive plan for strengthening our Army.,

Similarly, we have a very comprehensive plan for strengthening our Navy. We have, as of now, about 41 war ships of different types under
construction like destroyers, frigates, submarines and aircraft carriers. Our aircraft carrier was launched. Now, the system integration is going on.
We have already commissioned two destroyers which we have constructed in our country. The third one has also been commissioned — INS Chennai
— recently. We have already launched a frigate and a corvette has been commissioned. One submarine, which we have constructed under P75, is
undergoing sea trials. The other submarine has been launched. As of now, we will be inducting one submarine in every nine months under P75. We
have proposed to construct six more submarines under P75I for which the process is on. As I said, we are inducting about 41 crafts in the Navy. We
already have long-range surveillance craft for surveilling our seas. We are acquiring more P-81 aircraft.

Our Air Force is also undergoing expansion. This was a much needed expansion. We had proposed for some years to acquire a modern fourth
generation aircraft. That was lying in doldrums. It is our Prime Minister who took the bold step of going to France and signing this agreement. Now
that agreement for acquisition of 36 Rafales has been signed and the deliveries will start in about a year's time. The upgradation of Mirage 2000 is
complete and the induction has started. Similarly, the upgradation of MiG-29 is complete and now the induction has started. We already have
inducted Tejas in the Air Force. One squadron has been set up. We have strengthened our radar systems and we are now strengthening our surface-
to-air missile systems. We are going in for an entirely new generation of SAMs. We are developing a medium range surface-to-air missile, a long
range surface-to-air missile and a low level, quick reaction surface-to-air missile. We are collaborating with Israeli military industries for this
purpose. The development of these SAMs is reaching fruition. I think, very soon we will be in a process to start inducting these surface-to-air
missiles.

We are also upgrading armaments on our aircraft. We have already integrated BrahMos on Su-30. Now we are in the process of integrating our
beyond-visual-range missile. This missile is called Astra; it is indigenously developed. This missile can strike even beyond what the pilot can see. The
process of integration is on. Our Air Force also is being strengthened. We need to buy more aircraft but we are in the process of doing it. The
process of development of Tejas Mk2 is also progressing well. So, we will have Tejas Mk2 as well.

In land war, the role of armoured attack helicopter is important. So, we have procured Apache attack helicopters. Our Light Combat Helicopter has
cleared trials and that is also being inducted. So, our attack helicopter strength is also being strengthened. In a war, specially in a two-front
scenario, one needs to be able to move troops quickly from the eastern front to the western front or vice versa. So, for that, we have inducted heavy
lift capability. We have inducted the C-17 Globemaster aircraft. We also intend to induct some more heavy lift aircraft. So, our development, as I
said, encompasses the entire spectrum.

I believe that if we are talking about our Defence capabilities, we cannot neglect the strategic capabilities because both our probable adversaries,
Pakistan and China, have strategic capability, have nuclear weapons.

In nuclear weapons what is important, especially if we have no first use policy, is to have survivability. Therefore, you need a triad of launch
platforms. We have developed that triad; we are in the process of finalising that triad. So, we have land-based missiles; we have actual platform for
delivery of nuclear weapon. We are also developing missiles which can be launched from submarines. We already have a nuclear submarine
constructed indigenously under trial. The trials are progressing well. We have also tested launching of SLBMs from that submarine. This is something
which is state-of-the-art. Therefore, insofar as strategic capabilities are concerned, we are making good progress. The Agni-V was a landmark. That
gives us a range of over 5000 kilometres and brings us into a very different league.

Therefore, as I said, we have looked at the entire gamut of our military capabilities and we will continue doing so because as I said, that is an
article of faith with us. We also felt the need to revamp the existing procurement systems because procurement was taking a long time, and the only
difficulty, if any, was procurement of armaments and weapons. At every stage, it would take time. We have revamped the defence acquisition
manual. We have cut down the time limits for different processes. We have cut down the time limit for acceptance of necessity. We have also
directed that the request for proposal will be attached with the acceptance of necessity so that it does not take any further time. Similarly, the entire
pracurement cycle has to be completed in 94 weeks. That is what we have laid down.

We have also delegated more powers to the forces and to the Ministry of Defence. Now, the Ministry of Defence has the power to acquire
equipment and armaments worth Rs. 3,000 crore without going anywhere. The armed forces have powers at the level of Vice-Chief to acquire any
ammunition they need up to ten days of intense battle, or up to the level of 10-I, we call it 10-I because it is ten days of intense battle. The



requirement for that can be procured by the armed forces themselves. They do not need to go anywhere. So, the delegation of powers has been
increased exponentially which will ensure faster procurement.

In all, I think we have moved on almost every front. We had set up a Committee under Pritam Singh to look at the entire Defence Procurement
Procedure. That report has come and we will be taking further reforms based on that report.

Madam Speaker, this is insofar as capability is concerned. But capability by itself is nothing unless and until you have the will to use it. Unless and
until you have that will inside, that capability is meaningless and we have the will to use it and we have demonstrated that will. That will was
demonstrated when we struck across the borders and destroyed seven bases which were harbouring terrorists. That was a clear signal, if any signal
was required that Government is different -that our Government will strike back. That strike, I think, has sent a clear message, not only to Pakistan
but across the world. This shows what our intent is and we have the strength, we have the military capability and we have the will to use it, when
required.

Madam Speaker, any army or air force or navy is as good as the soldiers or sailors or airmen manning it. We keep their welfare in view. I would like
to send a message from the Government to them that we stand by you. We are aware of your sacrifices. We feel for every drop of blood which you
shed in the defence of the country and we will always be there for you. We have this feeling. That is why, we implemented the one rank one pension
scheme which was hanging fire for such a long time, without any concern as to what it will cost. Some people pointed out that there were some
anomalies. For that also, we have set up a Committee - Justice Reddy Committee. That report has come and we will take decision on all those
anomalies in favour of our soldiers very soon. Therefore, we have the interests of our soldiers at heart and we feel for them and that has been very
evident.

Madam Speaker, as I said, I believe and our party believes that our defence comes first and foremost and for that, finances will never be a problem
and finances will never be a difficulty. That is something which we will stand by and we aim at achieving a capability which will deter and, if
necessary, defeat any of our adversaries. Thank you Madam.

™ N

PROF. SUGATA BOSE (JADAVPUR): Madam Speaker, three years before we won our freedom, Netaji Subash Chandra Bose gave a speech to the
faculty and students of the University of Tokyo on the fundamental problems of India. In the course of his wide-ranging address, he identified three
priorities for free India, namely 1) the organization of our national defence, 2) the removal of poverty and 3) the provision of education for the Indian
masses. Seventy years after Independence, these areas continue to demand our urgent attention. The challenge for any Finance Minister is to strike
just the right balance between the imperative of defence and the need for development in allocating resources of the State. In recent years, we have
come to appreciate that national security is a far broader concept than a purely military-oriented definition might suggest. Public investment in a
healthy and well-educated populace can be seen as a contribution to our nation's security. The defence budget, therefore, is simply the most direct
aspect of fiscal planning for a safe national environment.

Viewed in this light, the Finance Minister has provided a reasonable sum of Rs.2,74,114 crore for defence expenditure excluding pensions. We can
only speculate whether Shri Arun Jaitley would have been more generous to himself than he was to Shri Manohar Parrikar. But be that as it may, the
defence budget in our country is the fourth largest in the world after the United States, China and the United Kingdom. There have been steady
moderate increases in spending on defence during the last three years. The current ratio of defence expenditure to GDP of 2.14 per cent is higher
than the cap of 1.76 per cent that had been proposed by the Thirteenth Finance Commission.

Even though the total allocation for defence may seem adequate, a disaggregation of the amount by revenue and capital expenditure shows there is
cause for grave concern. The ratio of revenue to capital expenditure has gone up to as much as 68.4 per cent in the budgeted estimate for 2017-18
by comparison with the already high 64.6 per cent in 2015-16 and 65.3 per cent in 2016-17. With personnel costs swallowing up more than two-
thirds of the defence expenditure, precious little is left for the modernization of our armed forces with state-of-the-art technology and equipment.

In fact, the overall modernization budget or what is called the capital procurement budget has gone down this year. The Army has seen a decline of
approximately 6.4 per cent and the Navy of as much as 12.1 per cent despite what my friend from the treasury benches said just now. The increase
in the Air Force's budget by about 12.1 per cent is accounted for by a handful of gigantic contracts to acquire Rafale fighters, and Apache attack and
Chinook heavy lift helicopters.

Madam Speaker, I am especially dismayed by the cut in the Navy's modernization budget. The Indian Ocean inter-regional arena is of vital strategic
importance to our country. The protection of the sea-lanes traversing the Arabian Sea and the Bay of Bengal is essential if we are to secure our

economic future as part of an Asian resurgence in the 215t century. I am aware that the acquisition of six more conventional submarines was
authorized last year under Project 75. These are being built in India with foreign collaboration. The first of the Scorpene class submarines, 'Kalvari’
has gone through its sea trials. But we need to do much more. Our strategic vision on power dynamics in the Indian Ocean must guide our strategic
investment in our Navy.

The strong case for increasing capital expenditure on the latest military equipment is unfortunately undermined by the sorry record of under-
utilization by the Ministry of Defence of allotted funds. It is most unfortunate that the Ministry of Defence returned more than Rs.12,000 crore under
the capital head in 2015-16 and about Rs.7,000 crore in 2016-17. Now, the Finance Minister is once again is the Defence Minister as well, I hope he
will take necessary steps to make the Defence Ministry more efficient in utilizing capital funds.

The question of capital expenditure leads me to consider the matter of defence production. Despite the fanfare surrounding Prime Minister, Narendra
Modi's Make in India slogan, it unfortunately remains just that — an empty slogan with no strategy for implementation.



In the same speech given by Subhash Chandra Bose that I quoted at the outset, he went on to say that the moment India is free, the most
important problem will be the organizing of our national defence in order to safeguard our freedom in the future. For that we shall have to build up
modern war industries so that we may produce the arms that we shall need for self-defence. I would emphasise 'so that we may produce the arms
we shall need for self-defence'. This will mean a very big programme for industrialization. Seven decades after Independence, our defence
requirements are heavily reliant on imports. The burden of our spiralling import bill has been made more onerous in the last three years because of
the declining value of rupee in relation to the dollar.

I would like to ask the Finance Minister, he is not present here today but I hope that he will be listening and you are taking notes, why in his budget
he has not given any special incentives to defence production within India in support of the Prime Minister's Make in India programme. What are his
reasons for not giving infrastructure status to the more crucial sectors of our defence industry? Is there any plan at all to provide more jobs for our
youth in defence related manufacturing?

In December 2015, our Prime Minister had given a very significant speech to our Army, Navy and Air Commanders in which he spoke of the need for
a new approach for our of Armed Forces, one that would give emphasis to new technology instead of blindly increasing the size of the Forces. Has
the Government any intention of moving in that direction and thereby improving the ratio of capital to revenue?

China, Madam Speaker, reduced its military manpower from 4.9 million in mid 1990s to 2.3 million two decades later. I know that a drastic reduction
is not possible in our country so long as this Government presides over and is complacently satisfied with jobless growth. An employment oriented
economic strategy including jobs in defence production is a necessary condition for military modernization.

Madam Speaker, any discussion of our military cannot be limited to dry economic statistics. The people of our country feel an emotional bond with
our Armed Forces. We mourn as a nation when the bodies of our martyred jawans are brought back to their home villages in different parts of the
country. Our hearts are filled with pride when we see our soldiers marching to the tune of ‘Kadam Kadam Badhaye Ja'. Our political leadership must
do their best not to impose impossible internal security tasks on our military so that our soldiers can focus on defending our borders.

My friend from the BIP almost handed over some territory to our neighbouring country. I thought we had only crossed the Line of Control for the
surgical strike, we do not consider that to be Pakistan territory. When we send our soldiers to face the icy winds on the Siachen Glaicer, it is
incumbent on us to give them the best protective gear to withstand the elements of nature. We cannot be miserly when it comes to bullet-proof
jackets or night-vision equipment for our soldiers working in the most difficult terrain in the world.

Madam Speaker, I feel very sad to note that this Government seems to have had very great difficulty since 2014 in finding a capable and
dedicated full-time Defence Minister. I urge the Prime Minister to give the country a Raksha Mantri whose predilection for Goan delicacies is less
important than providing nutritious food to our jawans. 1 urge the Prime Minister to give our country a Raksha Mantri who deems the proud
responsibility of organizing our national defence to be more important than power at any cost in a small State of our great Indian Union.

We, on this side of the House, too have a dream for a new India by 2022. I dream that India will be the most vibrant economy in the world with our
citizens enjoying universal access to education and healthcare. I dream that India will be home to twenty of the world's top 100 universities
attracting the finest faculty and students from all over the world. An overarching Indian identity will coexist with multiple identities of our diverse
population, and that identity will be most powerfully articulated through the medium of our music to whose rhythm the entire country will dance. We
will celebrate and respect our differences to rise above them.

We need peace to realize that dream of a prosperous and harmonious India, and to ensure peace, we require intelligent and resolute defence
preparedness setting aside all temptations to be jingoistic. There are many weapons that we have to acquire, but we cannot use most of them.

In order to build a new India by the 75t Anniversary of our Independence, we will have to integrate our defence policy with a grand strategic
vision based on a broad and imaginative definition of what constitutes genuine national security. This is the challenge before us, Madam Speaker. So,
let us together rise to that challenge. Thank you very much.

HON. SPEAKER: Thank you very much for confining to the time allowed.
The next speaker is Shri Pinaki Misra.
... Interruptions)
SHRI MALLIKARJUN KHARGE (GULBARGA): Good!
SHRI R.K. SINGH: Madam Speaker, he has mentioned about a Minister who is not here. He was called to Goa by the people. ...(Interruptions)
HON. SPEAKER: What is it? The Minister is there.
...(Interruptions)

SHRI R.K. SINGH: No, he mentioned about the then Defence Minister, Mr. Parrikar, who is not here. Mr. Parrikar was called to Goa by the people
there. ...(Interruptions)

PROF. SAUGATA RQY (DUM DUM): His name was not mentioned. €=

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Madam, this is not
allowed. ...(Interryptions)

HON. SPEAKER: Now, nothing will go on record.



...(Interruptions)

SHRI ANANTHKUMAR: Our former Defence Minister, Mr. Manohar Parrikar, has gone there with the popular demand of the Goan people.
...(Interruptions) He is the person who has given the best Government to Goa. ...(Interruptions) When he is not there, I do not think that it behooves
good to Prof. Sugata Bose to criticize him and to make satirical comments about cuisine and his performance. ...(Interruptions)

SHRI K.C. VENUGOPAL (ALAPPUZHA): He is exactly right in criticizing. ...(Interruptions)
HON. SPEAKER: This is not the subject. It is okay. Please sit down.
...(Interruptions)

SHRI ANANTHKUMAR: Prof. Bose, the credit of surgical strike should be given to our brave jawans, Prime Minister, Mr. Narendra Modi; and definitely
Mr. Manohar Parrikar. ...(Interruptions) Mr. Manohar Parrikar's planning made the difference and he created the surgical strike. ...(Interruptions)

HON. SPEAKER: It is okay. No cross-talking is allowed like this.
...(Interruptions)
HON. SPEAKER: The next speaker is Shri Pinaki Misra. Only his speech will go on record.

...(Interruptions)

SHRI PINAKI MISRA (PURI): Madam Speaker, let me start on a positive note. ...(Interruptions)

I would like to start, Madam Speaker, on a positive note. Mr. Parrikar, the former Defence Minister, under whose leadership, the
projected requirements for 2017-18 have been prepared by the Defence Ministry, has now today won a Vote of Confidence in
Goa and, I think, we owe it to him to congratulate him on taking over as Chief Minister. Let there be no smallness of heart in
offering our congratulations to him...(Interruptions)

HAToTolRT 31e2agt & Jloret 2r St gouen de Grsw) 82 Wi Haed at 8k &) el do sisy

SHRI PINAKI MISRA : It is clear though by what he has said today in Goa, On a lighter note, unfortunately, he said in Goa that he had very few
friends in Delhi. He did not like the weather in Delhi and he did not like the food in Delhi. He was clearly an unhappy man in Delhi. But, fortunately,
we now have Mr. Jaitley who I think has more friends in Delhi than anybody I know, who loves the food of Delhi and who likes the weather of Delhi.
So, I think, the Defence Ministry clearly should be looking to better times now under Mr. Jaitley's helmship.

HON. SPEAKER: Defence matter is for the whole nation.

SHRI PINAKI MISRA : In the matters of Defence, this House has always been by-partisan. It has never been partisan where defence issues are
concerned. However, being by-partisan cannot mean that one must not voice one's concerns with regard to the running of the Ministry.

Let me straightaway first preface, Madam Speaker, by acknowledging the fact that the valor and the bravery that have been
shown by our soldiers over the last seventy years are next to none in the world. They have been without peer. They are peerless
soldiers whether they are from the Army, Navy or the Air Force. Unfortunately, it appears, and this is borne out by what the
Standing Committee on Defence has repeatedly said, that the preparedness that the Ministry ought to show in defence matters
has been inversely proportionate to the valor and the bravery that these Jawans have shown time and time again.

The Defence Standing Committee, in fact, has said that there is absence in proper planning in defence procurement and there are
delays in the procurement process preventing the optimum utilization of capital budget. I think, it has gone on year after year.
Every year, this is the lament of the Standing Committee.

The Standing Committee further has noted that the Army is operating with large-scale vintage equipment. There is shortfall in
the number of basic essential items like bullet-proof jackets, vehicles, small arms, infantry specialist weapons, surveillance
equipment, communication equipment, radars and power generators. It can go on and on. Mr. Singh had the advantage of
having served as Defence Production Secretary. He has, therefore, an insider's vision and view in these matters. He has
portrayed a more optimistic picture of the future going forward than what the Standing Committee has repeatedly said over the
last several decades. We can only hope that what Mr. Singh said will actually bear fruit because clearly the Ministry and the
mandarins who man the Ministry have been somewhat tardy, lackadaisical, guilty or not being terribly efficient or not being
hands-on where defence issues are concerned.

There are some concerns, Madam Speaker, that I must straightaway flag as far as the budgetary figures are concerned. It is not a happy situation
that India's Defence budget in 2017-18 has decreased from 2.4 per cent of GDP in 2011-12 to 2.1 per cent of GDP now. We are the only country in
the world among the major defence powers as they are. After all, we consider ourselves a nuclear power now. We want a place at the Nuclear High
Table and at United Nation's High Table. So, we are the only power which is now reducing our defence outlay vis- A -vis GDP. In fact, today it is at
par with China at 2 per cent. But, Madam, their GDP is three times our GDP. Therefore, the House can imagine the kind of defence expenditure that
China is expending and what we need to do to match up.

The lament that I have here, Madam Speaker, is even the budgetary figures that we are given every year are not being exhausted. The Government
had budgeted to spend Rs. 86,298 crore on purchase of defence capital last year, but the Revised Estimates have provided only Rs. 79,327 crore,



which was spent. This is not a happy situation. Even with these figures, Shri Singh kept telling us that money is not a constraint. Of course, money is
a constraint. There is no question that money is not a constraint. We do not have inexhaustible supplies. But even with the supplies that we have,
we are not able to spend them and that, unfortunately, is a very, very sad aspect of the Defence budget that I have to flag here.

In fact, one of the few things that Shri Parrikar did positively, and I must commend him for this, is that he had apparently, in February, sent a

proposal to the Finance Ministry that there should be a non-lapsable, roll over fund for modernisation of Armed Forces. This proposal is now pending
before the Finance Ministry. Shri Jaitley wears two hats today — both hats, fortunately. I think this proposal would create a fund which would collect
all unspent amount from the

Defence capital budget from previous years and make a corpus fund. I think this is an excellent idea that Shri Parrikar has mooted. This must be
looked at very seriously because this is one area where we cannot allow lapsing of funds. This is not a happy situation. I hope the Finance Ministry
looks into this very, very seriously.

Madam, Prof. Bose has dealt with many of the other seminal issues which cause concern. One of the causes of great concern to me, quite frankly, is
that the capital outlay used to be 33 per cent of the Defence budget in earlier years. This has now come down significantly to 24 per cent and that is
a matter of great concern. More than 50 per cent is going in salaries and pensions and your outlay on capital expenditure is coming down year by
year. This is a matter of great concern.

The other concern that I have is, of course, that the Defence Procurement Procedure was finally brought about by the Government two years after it
came to power - it came to power in 2014; finally, in 2016, there was a Defence Procurement Procedure, which seems to have been put at least in
place in terms of an outline. But, Madam Speaker, even that is not a complete Defence Procurement Procedure so far. Apparently, it has seven
chapters — six of which have been released; one chapter has still been held back and this is a critical chapter which will outline how long term
strategic partners in the private sector will be selected to manufacture some very complex military platforms like aircraft and submarines.

Madam Speaker, this brings me to the aspect mentioned by Prof. Bose about the 'Make in India' initiative. This appears to have borne no fruit so far
at all. So, the Prime Minister's initiative of 'Make in India' at least in the Defence sector appears to be a non-starter. More importantly, in answer to
a question in Parliament, the Defence Minister has actually had to concede that this year not a single rupee appears to have come, at least, up to
September/October, by way of FDI in this sector. There is such a gross shortage of funds within India in terms of our accrual process, if we are not
able to invite FDI because of the complexity of procedures that we have set in place, then, this is not a happy situation. This is something that we
need to address very, very adroitly, very quickly going forward.

Therefore, I believe that Shri Jaitley has his work cut out before him. Shri Jaitley will have to ensure that the stalled ‘Make in India' initiative picks
up. He has to unlock the FDI logjam which is clearly there, and he has to ensure that the Finance Ministry and the Defence Ministry which appear to
be working at cross purposes harmonize themselves because otherwise we are not looking at a position which will give us the kind of defense
preparedness that India deserves, and particularly that India deserves its soldiers, who have shown the ultimate valour and bravery going into
battle.

Madam Speaker, I would also like to invite your attention to just a couple of other issues. The OROP is a very important component of the Prime
Minister's initiative and the erstwhile Defence Minister's initiative.
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But, what is disconcerting is the utilization of the funds which have been placed. The utilization was Rs.12,456 crore and up to November only
Rs.3000 crore has been managed to be spent on this account. Therefore, kindly look at the anomalous position we are in. In nine months, we have
spent Rs.3,000 crore. But the Government now promises that in three months, they will spend Rs.9000 crore. This appears to be again a matter of
very poor planning clearly. There appears to be no outreach to these people who are our veterans. These are people who have laid down their entire
career, their entire lives in the cause of the nation. Therefore, I do not understand as to why for nine months, only Rs.3000 crore has been managed
to be spent. This vast amount of money now has to be squeezed in and spent over three months. This is one of the issues which I thought truly we
needed to flag.

With these words, I once again voice my concern. I think, there is definitely a concern here. There is one other issue incidentally. The CRAG Audit
Report of 2015 has found that 50 per cent of the ammunition stocks with the Army were at critically low levels in 2012-13. I do not know what the
current figures are. At that point, they would last only ten days. Shri Singh has assured us that these figures have improved significantly. We do not
have the current figures. But, if the figures mentioned by the CRAG of 2012-13 were correct, this situation is an absolutely drastic situation.
Apparently, this situation has worsened much more because it used to be 15 per cent ten years back. Therefore, from 15 per cent, it has now come
down hugely. Therefore, I would urge the Defence Ministry to arm our soliders, give them what they need because there is no dearth, there is no
shortage of their valour and bravery. But, we need to do our bit in order to ensure that they do not sit on those commanding heights in the
Himalayas with shortage of equipment, shortage of food and shortage of material, which is something. The least that we can do is to arm them
sufficiently.

I am very grateful to you. I thank you.

HON. SPEAKER: Thank you very much for timely concluding the speech.



SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): I thank you Madam for giving me this opportunity. The position of the Minister of Defence is a
very important one. It takes years to understand the responsibility of the post. Shri Parrikar had given priority to Goa. Shri Arun Jaitleyji will lead the
charge of improving the state of the Armed Forces.

We are all aware of the fact that after years of sacrifice of our freedom fighters, we attained Independence from the British. At the time of
Independence, Pakistani forces attacked Kashmir. At that time, our forces assisted Raja Hari Singh with full force to combat the attack of Pakistan.
Till now, our great country has been a part of four wars, namely, Indo-China war of 1962, Indo-Pakistan war of 1965, Indo-Pakistan war of 1971 and
Indo-Pakistan war of 1999, that is, the Kargil War. Today, we witness such a condition of our Armed Forces that every Department has the shortage
of supply and equipment. Our defence preparedness is in shambles. We mentioned about every Department — ammunition, assault rifles, bullet proof
jackets, missiles, helicopters, fighters and warships. They are witnessing shortfall in supply and maintenance issue. This is the primary reason for
the weakness of our forces. It is proudly said er siifer 3 2iten &, @=iifs &1y o ARes W doma &) Today the condition of the jawans is such that even
though they are responsible for our security, we are not providing them equipment that they require.

The Defence Budget presented this year is only 2.1 per cent of the GDP. From 2011 to 2012 till now, the Budget is the least in terms of the GDP. We
have to improve the preparedness of our forces when the Budget has to be brought to three per cent of the GDP.

Once upon a time a very famous slogan was raised — Jai Jawan, Jai Kisan. Today the condition is such that the Kisan is suffering because he is not
receiving adequate MSP. He is not being provided with either world-class irrigation facilities. The kind of help he requires from the Government is not
being given to him. The rate of farmers' suicide is on the rise year after year. Aam aadmi is also gravely suffering from demonetisation effect and
they had to leave their work and ignore their families and stand in queues. And now it seems like — Ab Ki Baari, Jawan Ki Baar.

A little while ago a BSF Jawan Tej Bahadur Yadav exposed the quality of food and equipment given to the Jawans at higher altitudes. It seems that
there is corruption of a very high order. The incident took place fairly three months ago and the Government has failed to take any action on that.

To make our forces operationally prepared, modernisation is extremely important. Capital modernisation share was 55 per cent in 2007-08 and now
it is reduced to 40 per cent in the Budget of 2017-18. In the 2017-18 budget allocation, modernisation's extremely crucial capital acquisition has seen
a fall of minus 0.9 per cent compared to 2016-17 revised estimates. The Ministry of Defence came up with a long-term integrated perspective plans
in 2012 till 2017 and mentioned utilisation of 200 billion dollars of defence modernisation and making our armed forces strong. Yet, there has never
been an outlay of over 13 billion dollars till now as compared to the suggested figure of 16 billion dollars.

I would like to highlight facts about DRDO. Many years have passed since its inception. Yet in the sphere of defence innovation we have not
found any breakthrough. Recently our Navy rejected Tejas aircraft which was developed in association with DRDO this year. It is a well-known fact
India is the world's largest importer of defence equipment and China which has a similar population as India has steadily become an exporter,

The way out is, to invest in defence equipment innovation to become a self-reliant nation. Self reliance will boost investment in our country as
well as create new employment opportunities and enable our armed forces with the latest technology.

Madam, I would now like to mention the defence budget figures of a few leading economies in the world. US has spent modernisation 596
billion dollars whereas China is spending 215 billion dollars, Saudi Arabia is spending about 87 billion dollars, Russia is spending about 66 billion
dollars, UK is spending about 55 million dollars, and India is spending only 51 million dollars.

The Government has publicised the Indian economy as a bright spot around the world. But how is it a bright spot? Till now no initiative has
been taken in terms of defence spending to make our feel secure.

Pakistan, in comparison to India is far behind in terms of naval power. They have a fleet of 197 as compared to our 295. Yet if we face a
scenario where China helps Pakistan with their fleet of 714, then we will be at the receiving end. Today Pakistan and China are targeting India. So,
they are ready to Pakistan with their fleet. If we talk about the self-propelled guns, Pakistan is way ahead with 462 as compared to our 290.

I would also like to mention about nuclear warheads. Our neighbour Pakistan has 110 to 120 nuclear warheads; we have 90 to 100 of them. As of
today, we have only 3.65 squadrons which is way too less in terms of the sanctioned capacity, and many of our frontline aircrafts have become
obsolete. Yesterday, a Sukhoi-30MKI aircraft crashed in Shivkar Kudla village of Barmer district of Rajasthan. Pakistan and China have about 750
advanced air defence and multiple role fighter aircrafts whereas Indian Air Force is continuously falling in numbers due to one issue or the other.

Coming to Navy, if you look at the Budget of 2016-17, it was Rs. 21,323 crore; now it is only Rs. 18,749 crore which means a reduction of 12.1 per
cent. When other countries are going ahead in modernisation, we are decreasing. The worst performance in modernisation is that of Navy. Every
Department is facing some shortcoming. It is because of our over-confidence on our ageing fleets.

A little while ago, the CAG Report was tabled in Parliament wherein the CAG clearly mentioned that till 2012, all of 61 Indo-China border roads had
to be completed under the border road development programme, whereas till now only 22 roads have been completed; the cost of completion has
escalated to Rs. 4,536 crore whereas the overall budget for 61 roads was Rs. 4,644 crore. Because of the reduction in the budget of border roads,
the BRO is compromising. They say that the Ministry of Finance imposes ceiling on the allocation of budget for the Revised Estimate and the Budget
Estimate based on the actual expenditure incurred during the last financial year and the current financial year. Due to the restricted allocation of the
budget of BRO, the following works are affected: original works planned on roads; resurfacing works, maintenance and snow clearance of roads;
BRO is a work-charged organisation due to which the pay and allowances of BRO personnel are kept as liability for the next financial year and full
utilization of resources cannot be done; payment of firms for procurement of vehicles, equipments and plants is kept as liability for next financial
year. Earlier, my friend was saying that there is no shortage of money. But you can see that the modernisation budget of Army is reduced; the
modernisation budget of Navy is reduced; the modernisation budget of BRO is reduced. China and Pakistan have reached our borders with dual roads
and they can come to the border within a few hours whereas it still takes days for our jawans to reach there. Even the food supply which is given to
them is being air-dropped till now. Our potential enemies who are there are so much in an advanced stage.



My friend from TMC has already spoken about the status of production which is happening now. Where is 'Make in India'? You can see that farmers
are committing suicide; people who are trying to become entrepreneurs, people who are trying to come into production, people who want to do
production for our country are now on the suicide path. So, the production is also deteriorating day by day.

My request is this. Shri Jaitley is holding the charges of both Finance and Defence Ministries together now. We have a lot of hope on Shri Jaitley that
he would definitely see that modernisation of Forces of the country takes place.

Finally, the Ministry of Defence is a specialised Ministry. The Armed Forces personnel bring forward very important demands upon the Ministry which
are very integral to our national security. The fulfilment of these requests requires the bureaucrats to be aware about the Defence requirements and
take an informed decision. That is why I would like to propose a mechanism where at the time of recruitment in the Ministry of Defence Armed
Forces personnel should be given priority as they are accustomed to the needs of our soldiers. Otherwise, the uniformed person gives one proposal
and the person or the bureaucrat sitting in the office takes another decision. That is the main reason for our lack of ability in Defence. Hence I
request Shri Jaitley to please look into this, completely overhaul the situation, and our bring Defence into a proper situation.

Thank you.
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*DR. A. SAMPATH (ATTINGAL): I may be permitted to speak in Malayalam, my mother tongue. I am sure, each member sitting here has some one;
may be among his blood relation, or else a close friend, who has became a martyr or has suffered grave injuries fighting on the war front.

I too come from such a family. Two of my family relations became martyrs in war. One of my uncle lost his legs and he had to live with artificial legs
for twenty years.

We all honour and respect members of our armed forces and we have love for their family members. It is also a matter of pride for us, that India has
the fourth largest army in the world.

Our army has performed great services for the nation. In the most difficult terrains in the midst of extreme heat and biting and freezing cold, and
forest terrains in assessable for man, our soldiers perform day and night. Without expressing our gratitude for them, no one can participate in this
discussion on demands for grants of the Defence Ministry.

With your permission, I want to bring a few facts for your consideration. My respected friend, who usually sits behind, me, comrade M.P.
Rajesh , asked me to bring this matter to the minister's notice.

In Palaghat district, we have Bharat Earth Movers Ltd.. The Government of Kerala had handed over 300 crores worth land to the Central Government
to raise up BEML. As per present records, BEML's asset is worth one lakh crore rupees. Land itself is precious in Kerala Madam. 26% of this share,
which comes to thousand crores, is going to be sold under disinvestment policy by the Central Government. This would be a cruel act, like butchering
the hen that lays golden egg. I request the minster, Shri Arun Jaitley Ji to reconsider the move to sell of the shares of BEML.

Secondly, in my own constituency, Attingal, in Nedumagad, assembly constituency, in is a place called Karakulam, where we have a Keltron unit
functioning. Keltron is under the Government of Kerala, it is a public sector undertaking that produce the mine shells which are used by the Indian
Navy. Keltron makes the shells and other related equipments that enable navy to handle the mines and release them safety in the sea. Keltron does
not get orders in time. If they get orders in time, payments are not made in time. We talk of make in India, Madam.

Some members pointed out that while we talk of make in India, private enterprises are hesitating to enter the field of arms production. Madam, was
ISRO a private enterprise? Vikram Sarabhai and Hanimi Jahangir Baba were not part of any private enterprise. ISRO took brith, grew, and now
flourishes, to the extent that other nations admire and are envious of its achievement, only because way they are still a Government controlled
organization. Madam, you yourself read out a statement commending the achievements of ISRO. Government should make more investment in the
defence sector. Today, India has become a target nation for arm merchants. This House itself has discussed umpteen number of scandal stories
related with the defence sector. So many, defence scams had surfaced in the media. After Saudi Arabia, India is the second largest importer of
arms. Why cant we raise the indigenous production of arms? Even after seventy years of independence, we are begging before for fighter plans,
submarines, helicopters, tanks, for fire ammunition, warships and mechanized guns. So war is an industry. War has become business. The false
propaganda, the media wars, they pave the way for war. We saw this happening in Syria, Irag, Libya and Palestine. People want peace. But several
Governments want war. War is destruction madam. Those who suffer are the widows, the orphans, the maimed and mutilated soldiers, polluted air
and polluted soil, polluted water and skies. We want peace. There is a move to privatize the arm production, which will attract commission agents.
Arms deal is a medium for promoting illegal money. We should not became a link in the chain of arms market destination.

Madam Speaker, in the past few years we are signing billions and billions crore worth arms deals. We will all regret, if India becomes a junkyard for
the advanced nations to dump their arms. Some members of your own state raised a point, and I too raised this point during the last session. Diego
Garcia an island, in the Indian Ocean is not just a threat to our fishermen, it is a threat to all Indians. The NATO camp in Diego Garcia, is kidnapping
our traditional fishermen and they ask for ransom from us. It is just like the ransom that Somalian Pirates demand after capturing sailors. We should
condemn such acts, and take steps to prevent such acts in future.

Our naval force has to be empowered further. When I was a member of the 11th Lok Sabha, I got an opportunity to visit Siachin as part of the first
Parliamentary delegation. I lived with the soldiers there, on the borders of China and Pakistan. Has this House ever discussed, the problems faced by
those soldiers of the lowest rank? A lot of insubordination and discrimination happen. Even as we are proud of the organisational stability of the
armed forces, the orderly system, camp followers, they too are humans sir. They too have families. They too have tears. An army does not
constitute to officers alone. Its victory belongs to all those, ranks who took part in the battles.

Why aren't we filling up the vacancies in the India army? Why aren't our young and daring boys entering the army, navy and airforce in larger
numbers. Why is it that we are not paying attention to improving our man power. Why is it that the women's representation in the army, still very
nominal?



Army, Navy and Airforce do not belong only to the men. If Iran can recruit and train their women, for warfare, why can't a secular nation, the largest
democracy in the world, increase the representation of women in armed forces?

The retired army personnel have severe problems. The army personnel are looking with expectations on the Seventh Pay Commission?

When ever armed forces tribunal passes a verdict in favour of an army personal, the Government of India, moves the Supreme Court to deny him his
right.

This is a common characteristic of the Government of India. Whenever a tribunal gives a decision in favour of the employee or retired employee the
Government moves the high court. How can a retired army man, continue to fight in the Supreme Court of India, to get his due. The Government
should take a more humanistic stand.

I belong to Thiruvananthapuram district. In my Lok Sabha constituency, Katakada assembly constituency, pallichal gram panchayat, had a pathway
which the natives were using for centuries. Women and children could walk home , carrying food and waters. Now the path has been closed by the
army. The people are afraid of the army uniform. They are suffering. The army is a symbol of authority for the people .

My request, is that we have army cantonment boards. Where ever there are army cantonments, like pangod in thiruvananthapuram, in all pending
disputes with civilian population there should be a permanent redressal mechanism, in which the people's represent ivies too should have a place.
The civilians too belong to us.

Similarly, the special armed protection act, is in vogue in several places. It is undeclared emergency situation. We expect our army men and officers
to be gentle men. They should never became a rogue but the House should think whether there are instances where crimes might have been done
by erring officers. The tears of ours sisters and children should not go unheeded. We can't turn a deaf ear, to their cries, especially since, a Supreme
Court lawyer and a very senior Parliamentarian Shri Arun Jaitley is holding the defence portfolio too, wherever you can relax the Armed Special
Power Act, we should relaxed whether it be Jammu and Kashmir or the North eastern state. The retired army men have not get their due, as per the
one rank one pension scheme.

I am going to conclude. The people want peace. They don't wan't war. We maintain our army to maintain peace. Along with the army, our border
forces, ITBF, they too work in extensively tough terrain and inclement whether. But there is no parity between army and other forces. We hear the
slogan Jaya Jawan Jaya Kisan. Tomorrow, we will discuss the Home Ministry's demand. But our paramilitary is also performing under duress . So the
Defence and Home Ministry should come together and give justice to our para military personnel.

In civil services we have a system, which is called, non functioned up-gradation. This is followed. in IAS and IPS. But this opportunity is not given to
the armed forces personnels. This anomaly should be rectified. We have declared. On rank, one pension scheme. I come from the land of Lt. Col.
Hanuffudin who scarified his life in Kargil. I am coming from the land of, Anil Kumar, who was paralysed for more than 18 years after a serious
accident. A men from Cherayan Kesh whose brain alone would function, where the body become paralyzed below the reach. He was a fighter pilot.
By biting a pen like improvised mouse, using a computers, he communicated to the world and his writings are part of the syllabus in Kerala, Madhya
Pradesh and Maharashtra schools.
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His words are instilling hope and strength in the minds of children, how to overcome even death and contribute in life. Without being a living
corpse by only using his brain lips health, ears and eyes he communicated with the world. His courage symbolises the never dying spirit of the Indian
army. That Indian army, has to be modernized by all means. The defence budget should not be used for importing armaments from other, but for
research and making indigenous arms that can strengthen and modernize our force.

Thank you.
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HON. DEPUTY-SPEAKER: Hon. Members, it is 8 o'clock, now. If the House agrees, we can extend the time of the House till Mr. Shetty concludes his
speech.



SOME HON. MEMBERS: Yes, Sir.
HON. DEPUTY-SPEKAER: All right. The time of the House is extended till the hon. concludes his speech.
SHRI GOPAL SHETTY: Sir, I am concluding my speech very shortly.
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HON. DEPUTY SPEAKER: The House stands adjourned to meet on Friday, 17t March, 2017 at 11.00 a.m.
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The Lok Sabha then adjourned till Eleven of the Clock

on Friday, March 17, 2017/Phalguna 26, 1938 (Saka).
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